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Closore of large mad Small Factories

8344- SHRI JYOTIRM OY BOSU : 
Will the Minuter of PARLIAMENTARY 
AFFAIRS AND LABOUR be pleased to 
state :

(a) the number of closed large, 
medium and small factories to date state- 
wise;

(b) the number of worker* out of 
employment becuase of closure state-wise.

(c) the factors responsible for these 
closures;

(d) the list of closed large factories and 
number of workers employed in these 
factories state-wise ; and

(e) the steps taken by the Central 
Government to get these factories re* 
opened?

THE MINISTER OF PARLIAMEN
TARY AFFAIRS AND LABOUR (SHRI 
RAVINDRA VERMA) : (a) to (e) The 
required information is being collected 
from the Stdte Government and will be 
laid on the Table of the Lok Sabha when 
received.

Confirmation/Promotion of Medical 
Officers

8345. Dr. RAMJI SINGH : Will the 
Minister of HEALTH AND FAMILY 
WELFARE be pleased to state :

(a) whether there are about 484 General 
Duty Medical Officers without being con
firmed or piomoted since last 10 or 13 
years in CGHS;

(b) is it under rules to hold Depart
mental Promotion Committee after five 
years of entry into the service; and

(c) whether Departmental Promotion 
Committee been postponed, if so, how 
many times and the reasons thereof ?

THE MINISTER OF STATE IN 
THE MINISTRY OF HEALTH AND 
FAMILY WELFARE (SHRI JAGDAM- 
BJ PRASAD YADAV) : (a) Yes, Sir.

(b) and (o'). The Central Health Service 
was constituted with effect from 1-1-1965 
and it was reorgani&ed in September, 
1966. After the reorganisation of the 
service, the first departmental promotion 
committee for promotion from GDO 
Gr. II to GDO Gr. I was held in 
March, 1971 and on the basis of the 
recommendation of the D.P.C. certain 
GDO Gr. II officers were promoted to 
GDO Gr. I in May, 1971 and later on in 
September, 1972. Thereafter no D.P.C. 
could be held due to the fact that in the 
meantime the recommendation of the

Pay Commission relating to the C.H.S. 
were received. In accordance with the 
recommendation of the Third Pay 
Commission, the existing General Duty 
Officers were placed either in Senior Claw 
I Scale (Rs. 1100— 1600) or Junior Class 
I Scale (Rs. 700— 1300') with efiect from 
1-1-1973. Even the GDO Gr. I Officers 
who had not put in five years service were 
allowed Senior Class I Scale of pay from 
1-6-1973 °r 1*10-1974. In accordance 
with the recommendation of the Pay 
Commission a person who has put in 
five years service in Junior Class I Scale 
of Pay was ligible for placement in 
Senior Class 1 subIc subject to availability 
of posts in the Senior Class I of pay. As 
the persons who were appointed to Junior 
Class I Scale of pay from 1-1-73 were 
eligible to Class 1 appointment in Senior 
CIsbs I Scale of pay from 1-1-1978 only. 
It was proposed to hold the meeting in 
the last week of Decembet, 1977 for that 
purpose. However this could not be done 
due to the fact that the Character Rolls 
for the year 1977 in respect of all the eligi
ble officers were not available. Normally 
the character rolls for the preceding year 
become available by the 31st March of 
the following year. A  meeting of the
D.P.C. has since been held in which cases 
of the officers whose up-to-date character 
rolls were available, have been considered. 
Some more meetings of the D.P.C. are 
proposed to be held as soon as the C. Rs. 
for 1977 of concerned officers bcccme avail
able. In the case of C.H.S. Officers the 
Ministry of Health & Family Welfare 
have to procure the C. Rs. of Officers 
working in a large number of participating 
units. All these units are being remin
ded to expedite the submission of C.Rs. of 
officers working under their control.

There is no provision under the rules 
that a meeting of the D.P.C. should be 
held after 5 years of entry into the Govern
ment service. As regards the confirmation 
of officers it is stated that all the available 
permanent vacancies in Supertime Gr.
I, Specialist Gt. I, Supertime Gr. II 
and Specialist Gr. II have already been 
filled by the D.P.C. in this Ministry. As 
regards the question of confirmation of 
General Duty Officers Gr. I and Gr. II, 
the officers appointed in the initial consti
tution have already been confirmed. 
The postition with regard to availability 
of permanent vacancies at the maintenance 
stage in respect of all the participating 
organisations is being reviewed and more 
officers are expected to be confirmed as 
a result of the review.

Scheduled Castes sad Scheduled 
Tribes Employees

8346. SHRI R.N. RAKESH : Will the 
Minister of COMMUNICATIONS be 
pleased to state :

(a) total number of posts filled in each 
category of posts since, March, 1977 with
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specific shares of S C. & S/.T. in such 
employment and algo the number of posts 
de-reservcd m each category and leasuns 
thereof, and

(b) total numbei of departmental pro- 
motions/upgradation of poets in each rate* 
gory of pasts and how many posts gone to 
scheduled castcs and scheduled fnbes ?

THE MINISTER o r  STATE IN THF 
MINISTRY OF COMMUNICATIONS 
(SHRI NARHARI PRASAD SUKHDFO 
SAI) (a) and (b'l The information is 
being collected and will be laid on the 
Table of Lok Sabha

British curbs on immigration

8347 SHRI HARI VISHNU KA- 
MATH • ,Will the Minister of EXTER
NAL AFFAIRS be pleased to state t

(a) whether his attention has been 
driwn to press irports to the effect that 
< British Parliamentary Committee has 
urged their Government to impose 
stringent curbs on immigration,

(b) whether the British Government 
has accepted the recommendations of the 
Committee, and

(e) if so, the details thereof and the likely 
repercussions thereof on future Indian 
immigrants to U K as well as those Indian 
nationals alrrady resident in that country ?

THE MINISTER OF STATE IN 
THE MINISTRY OF EXTERNAI 
AFFAIRS (SHRI SAMARENDRA KUN- 
DU) (a) Yes sir A Select Committee 
of *he British Parliamentary, consisting 
of 1 > members fiom two main parties 
has submitted a Report on Race Relations 
and Immigration

(b) The British Government has not 
yet given its decision on the Report 
However, the British Home Senretary, 
Mr Merl>n Keen made a statement in the 
British House of Commons on 6/4/78 
m which he rejected several of the mam 
recommendations for stricter immigration 
c ntrols put forward by the Select 
Committee.

(c) Does not arise

Declaration of Charitable lasttetfams 
as ladaMry

834s SHRI D D  DESAI • Will the 
Minuter of PARLIAMENTARY 
AFFAIRS AND LABOUR be pleased 
to Mate •

(a) whether Government have studied 
the implication of the recent Supreme

782 LS—8

6 6

Court Judgement of what constitutes 
D«pmn UAc?' purpo** °f tlw Ind»*rial

'b) whether Government are aware that 
rvrn charitable institutions eranlovina 
anv person will come under this definition* 
and 9

^(c) if so Government’s reaction there-

THE MINISTER OF PARLIAMEN
TARY AFFAIRS AND LABOUR 
1 sHRU RAVINDRa VERMA) • (a) to
(c) TTie entire matter is under examina
tion m the overall context of the Industrial 
Relations Bills
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